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MA 2413/2002 IN
Oft 1667/2002

oresant: Shri B.3-Jain, counsel for applicant,

MA 2413/2002

■  . Learned counsel for applicant withdraws the Ji lt
I

riM-24.1o/2oos with lioerty to take recourse under the law,.

Allowed as prayed. Subject to

MA-2413/2002 is dismissed as withdrawn.

(S.ft. i ,. Ri,zvi) (V.S.Aggarwal)
Member (A) Chairman
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